Order No.

17.

IN THE HIGH COURT OF ORISSA AT CUTTACK
W.P.(C) No. 942 of 2021

Anita Budhia Petitioner

Mr. Goutam Kumar Acharya, Senior Advocate
Assisted by Mr. Arun Kumar Budhia, Advocate
-versus-
State of Odisha and others .... Opposite Parties
Mr. L. Samantaray, AGA for State
M/s. Devashis Panda, Advocate & Associates for OP No.3
Mr. Ajoy Mohanty, Advocate
(In1.A. No.11176 of 2022)

CORAM:
THE CHIEF JUSTICE
JUSTICE G. SATAPATHY

ORDER
03.04.2023

1. It is pointed out by Mr. Goutam Kumar Acharya, learned Senior
Counsel appearing for the Petitioner that there are;airports both on
Jharsuguda as ‘well as recently in Berhampur and,/therefore, the
stand of the Stateas expressed in its affidavit datéd 24™ February,
2023 regarding provisien of ‘PET/CT Scan facilities in both places

requires to be revisited.

2. Even as regards Balasore, since the distance by road both from
Calcutta as well as Bhubaneswar is under 3 hours, the stand of the
State Government even in regard to that city requires to be

revisited.

3. On the other hand, Mr. L. Samantaray, learned Additional
Government Advocate undertakes to file a further affidavit of the
Secretary, Department of Health & Family Welfare, Government of
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Odisha who will once again review the matter in light of the above
development. The said affidavit be filed in respect of all the three

cities before the next date.
4. List on 11" July, 2023,

LA. No.11176 of 2022
5. Till date, no reply has been filed by the Department of Health &

Family Welfare, Government of Odisha despite earlier orders of
this Court. A last opportunity is grated to file a reply to this
application positively on.of before-l* July;"2023.

(Dr. S. Muralidhar)
Chief Justice

(G. Satapathy)
Judge
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